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THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANS-
PORT (SHRI M. RAJASEKARA
MURTHY): (a) and (b) Presumably, the

[RAJYA SABHAI

to Quesions 128
Hon. member wants to know the esti-
mated productivity of Kandla Port and
not Kandla Free Trade Zone. The pro-
ductivity per berth per day and output
per gang per shift are given below:

1992-93 1993-94 1994-95

(i) Producti- Kandla Vadinar Kandia Vadinar Kandla Vadinar
vity per 2904 68500 3045 77992 3179 85334
berth day
(in tonne)

(i) Output/ 181 214 —_— 228 —
gang shift
(in tonne)

(c) Kandla Port is working 24 hours in
three shifts everyday except 13 declared
holidays for dock and shore laboug in a
year. During 1992-93, 1993-94 and- 1994-
95 the Port worked in normal manner
and above.

{d) and (e) Improvement in productivi-
ty is a continuous process which includes
mechanisation, training of manpower,
proper monitoring of operations, com-
puterisation, etc.

Allotment of Telephone Facility to
Advocates on Priority Basis

326. SHRI R. MARGABANDU: Will
the Minister of COMMUNICATIONS be
please to state:

(a) whether there is any scheme or
proposal in Telecommunication
Department to include the advocate
professionals in special category for
allotment of telephone facility as they
play a vita) role in restoring social and
moral justice in the society; and

(b) if not, whether the advocates can
be inciuded in priority list?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHR1 SUKH RAM): (a) No, Sir.

(b) Does not arise in view of (a) above.
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lllegal Trade¢ in Flora and Fauna

328. SHRI KRISHAN LAL
SHARMA: Wil the. Minister of
ENVIRONMENT and FORESTS be
pleased to state:

(a) whether it is a fact that illegal trade
in flora and fauna of the country is
continuing as usual;

(b) whether it is a fact that there are



